267 Written Answer

(c) vvhether any inquiry mto the matter
has since been conducted;

(d) whether any action has since been
taken against the officials responsible for
indulging in corrupt practices in the
installation of PCO's particularly at Shakti
Nagar Exchange in Tri Nagar Area of Delhi;
and

(e) if so, what are the details thereof and
if no enquiry has been initiated what are the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA): (a) No, Sir.

(to) Two M.Ps have complained in this
regard.

(c) Yes, Sir.

(d) and (e) Action against suspected
officials in recommending/and/or installing
one PCO in Tri Nagar found unjustified is
contemplated.

Allotment of plots for electrical units in
Okhla

1798. SHRI A. G. KULKARN". Will the
Minister of INDUSTRY be pleased to state:

(a) whether it is a fact that the Delhi
Administration allotted Plots for setting up of
electrical units in Okhla Phase II in 1983;

(b) if so, whether it is also a fact that none
of the units ha, started so
far due to want of street lights, water and
other facilities in the electronics complex;
and

(c) if so, what action is being taken
to provide basic facilities so that the
units start functioning?

THE MINISTER OF STATE IN
THE DEPARTMENT OF INDUS-
'TRIAL DEVELOPMENT (SHRI M.

ARUNACHALAM): (a) According to

Delhi Administration it is not a fact
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that the plots were allotted by that
Administration -or setting up of tec-tricai
unit; in Okhla in 1983. However, in 1&83,
plots were allotted in Functional industrial
Estate for Electronics for setting up of
electronic units.

(Ib) and (c) That Administration has further
reported that at the time of giving possession
in November, 1983, P.W.D. had done civil
development in respect of Roads, Sewers and
Water Lines. Fo, electrification money had
been deposited with DESU. Building of two
sub-stations required for this scheme have
been constructed. For the present, DESU is
providing temporary power connections to
such; of the allottees why have approached
them for this purpose.
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